CBI Case No. 214/2019
CBI Vs. Sri Chand Etc. (Chanderlok CGHS)

24.08.2020.
Present:-

Mr. Neetu Singh, Ld. PP for CBL

Sh. Abhishek Prasad, Ld. Counsel for A-1, A-2,A-3,

A-4 & A-8 alongwith A-3 in person through VC.
Sh. Sudhir Nagar, Ld. Counsel for A-11, A-12 &
A-14 alongwith A-11, A-12 & A-14in | person
through VC.

None for remaining accused.

(Trial qua A-10 Ramesh Chandm has I!em
separated vide order dt. ll9.ﬂl 2020).
A-13 has already been dischar,

High Court vide order dt. oedore,







